RAJASTHAN HIGH COURT BENCH, JAIPUR
U.O0. NOTE

Sub:-Uploading of the statement for the month of December, 2021 on
official website.

Ref.:-Letter No. Statistics/RHC/2014/235 dated 28.02.2014 received from
Registrar General, Rajasthan High Court, Jodhpur vide fax-dated
05.03.2014.

With reference to the above-cited subject, it is submitted herewith
a copy of the statement regarding category-wise monthly statement of
institution, disposal & pendency of cases for the month of December,
2021 pertaining to Jaipur Bench, Jaipur for your kind information and
necessary action as desired as letter No. Statistics/RHC/2014/235 dated
28.02.2014 received from Registrar General, Rajasthan High Court,

Jodhpur.
Encl. as above. UM
W
Registrar (Judicial)
B
No.Civil/]udl./RHCB/ZOZ1/.....L.’f...?.é Dated: 13-01-2022

Registrar cum C.P.C.
Rajasthan High Court,
Jaipur Bench, Jaipur.
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IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR
CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF DECEMBER, 2021

PREVIOUS INSTITUTION DISPOSAL CLOSING
S:Ho. RINDICR CASES BALANCE | FB DB SB| TOTAL| FB DB SB| TOTAL|BALANCE
MAIN CASES:- 01.12.2021 . 31.12.2021
CIVIL SIDE:-
1 CIVIL FIRST APPEAL 12544| 0 3 41 441 0 0 20 20 12568
2 CIVIL SECOND APPEAL 5635 0 0 23 23] 0 0 17 17 5641
3 EXECUTION FIRST APPEAL 91] 0 0 1 1 0 0 1 1 91
4 EXECUTION SECOND APPEAL 24} 0 0 0 ol o 0 0 0 24
5 CIVIL MISC. APPEAL 34822| 0| 23| 167 190 0| 27 46 73 34939
6 CIVIL REVISION 761] O 0 10 10] 0 0 6 6 765
7 CIVIL REVIEW 857] of 6 5 11] © 7 21 28 840
8 INCOME TAX REFERENCE 0] 0 0 0 0] O 0 0 0 0
9 OTHER TAX REFERENCE 136] 0 1 0 1 0 0 0 0 1877
10 TAX CASES o] o 0 0 o] O 0 0 0 0
11 CUSTOM APPEAL 15| 0 0 0 o] o 1 0 1 14
12 INCOME TAX APPEAL 366| 0| 10 0 10] O 5 0 5 371
13 | WEALTH TAX APPEAL o] 0 0 0 o] o 0 0 0 0
14 SALES TAX REVISON 1223] 0 0 0 o] 0 0 0 0 1223
15 TESTAMENTARY CASES o]l o 0 0 ol o 0 0 0 0
16 COMPANY PETITION 8|l 0 0 0 o] 0 0 0 0 8
17 COMPANY EXECUTION PETITION 11 0 0 0 o] o 0 0 0 1
18 COMPANY APPEAL 9] 0 0 0 ol o 0 0 0 9
19 COMPANY APPLICATION 143] 0 0 0 o] 0 0 0 0 143
20 COMPANY SUIT 10| 0 0 0 o] 0 0 0 0 10
21 COMPANY LIQUIDN. CASES 48] 0 0 0 o] o 0 0 0 48
27 ELECTION PETITION 6] 0 0 0 o] 0 0 0 0 6
23 SPECIAL APPEAL (CIVIL) 42| 0 0 0 ol 0 0 0 0 42
24 SPECIAL APPEAL (WRITS) 2236| 0| 47 0 47| 0| 149 0| 149 2134
25 CIVIL CONTEMPT , 4742 0| 14 60 74| 0| 305 86| 391 4425
26 CIVIL WRITS ‘ 92326| 0| 88| 1357| 1445| 0| 293| 595| 888 92883
27 RECRIMINATION PETITION o] o 0 0 ol 0 0 0 0 0
28 CROSS OBJECTION 659 0 0 0 ol 0 0 2 2 657
29 CIVIL REFERENCE 3] 0 0 0 0] 0 0 0 0 3
TOTAL (A)| 156707] o] 192| 1664| 1856] 0| 787| 794] 1581 156982
CRIMINAL SIDE:-
1 MURDER REFERENCE 8|l 0 0 0 o] 0 0 0 0 8
2 CRIMINAL APPEAL 255901 0| 32| 187| 219] 0O 2| 108 110] 25699
3 CRIMINAL REVISION 12142| 0 ol 131 131} 0 0 66 66 12207
4 CRIMINAL MISC. PETITION 19480] . 0 0| 658 658] O 0| 1096| 1096 19042
(U/S 482 CR.P.C)) i
5 CRIMINAL MISC. BAIL 1968] 0 0| 1648| 1648| 0 0| 1570| 1570 2046
(U/S 438 & 439 CR.P.C.)
6 CRIMINAL CONTEMPT 16| 0 0 0 0] 0 2 0 2 14
7 CRIMINAL REFERENCE 11 0 0 0 o] 0 0 0 0 1
8 HABEAS CORPUS 93] 0| 29 0 29| 0| 34 0 34 88
9 CRIMINAL LEAVE TO APPEAL 1376| 0 1 29 30] 0 1 1 2 1404
10 CRIMINAL WRITS 1421 0| 19 36 55| 0| 13 14 27 1449
TOTAL (B) 62095 0] 81| 2689 27701 0| 52| 2855 2907 61958
TOTAL (A+B) | 218802| 0| 273] 4353] 4626] 0] 839| 3649| 4488| 218940|

Dt : 13-01-2022 11:32




IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR

CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF DECEMBER, 2021

PRE NSTITUTION DISPOSAL CLOSING
S-No. KINDIGREASES BALXII‘?(;J: FB IDs SB| TOTAL| FB DB SB| TOTAL|BALANCE
MISC. CASES.::- 01.12.2021 31.12.2021
CRIMINAL SIDE:-
1 CRIMINAL MISC.APPLN. :-
(CRIMINAL INTER. APPLN.)
1 [BAIL IN CRIMINAL APPEAL 5013] 0 47| 100 147] O 46 77 123 5037
2 |BAIL & STAY IN CRL.REVISION 4565| 0 0 94 94| O 0 45 45 4614
3 [BAIL & STAY IN CRL.MISC.PET. 16722 O 0| 517 5171 O 0| 503| 503 16736
4 |BAIL&STAY IN CRL.TRAN. PET. & CR 1067] O 0 27 271 O 0 16 16 1078
5 |BAIL & STAY IN CRL.CONT.PET. 0] O 0 0 0] O 0 0 0 0
6 [BAIL & STAY IN CRLLA 171 O 0 0 0] ¢ 0 0 0 17
7 |CRIMINAL MISC. APPLICATION
(Arising over Crl. Main Cases) 662 0] . 0 28 28] 0 } 1 29 30 660
TOTAL (C) 28046] 0 47 766 813] 0 47 670 717 28142
2 CRIMINAL TRANSFER 96] 0 0 4 4 0 0 i 0 93
3 STAY IN HABEAS CORPUS 471 O 3 0 3] 0 1 0 1 49
TOTAL (D) 143] 0 3 4 7] O 1 7 8 142
TOTAL (C+D) 28189] 0 50 770 820 O 48 677 725 28284
TOTAL (A+B+C+D) 246991| 0| 323] 5123| 5446] 0| 887| 4326] 5213] 247224
CIVIL SIDE:-
1 |CIVIL INTER.CASES:-
1 |STAY INI. T. APPEAL 48| O 0 0 0] O 1 0 1 47
2 |STAY IN W.T. APPEAL / CUSTA 100 O 0 0 0] O 0 0 0 10
3 |STAY IN O. T. REFERENCE 1241 0O 0 0 0] O 0 0 0 124
4 |STAY IN S. T. REVISION 1049] O 0 0 0] O 0 0 0 1049
5 |STAY IN CIVIL IST APPEAL 4081] O 1 o 38] O 0 4 4 4115
6 |STAY IN CIVIL 2ND APPEAL 2574 0O 0 20 201 O 0 10 10 2584
7 |STAY IN EXE. FIRST APPEAL 921 O 0 il 1 O 0 0 0 93
8 |STAY IN EXE. 2ND APPEAL 22| O 0 0 0] O 0 0 0 22
9 |STAY IN C. M. APPEAL 9527| 0O 17 51 68| O 15 12 20 9568
10 |STAY IN CIVIL REVISION 684] 0 0 10 101 O 0 B 5 689
11 [STAY IN CIVIL CONTEMPT 211 O 0 0 0] O 0 0 0 21
12 |STAY IN SPL. APPEAL (CIVIL) 28] O 0 0 0] O 0 0 0 28
13 |STAY IN CIVIL TRANS. APPLN. 3211 O 1 18 19] O 0 10 10 330
14 |STAY IN COMPANY CASES 25| 0 0 0 0] O 0 2 2 23
15 |STAY IN SPL. APPEAL (WRIT) 1831 0| 37 0 371 0| 138 0| 138 1730
16 |STAY IN WRIT PETITION 52767 0| 62| 1239 1301] 0| 257| 468 725 53343
TOTAL (E) 73204| 0| 118] 1376] 1494| 0| 411 511 922 73776
2 CIVIL MISC. APPLICATIONS 5425| 0 9 66 71 O 36 47 83 5413
2 CIVIL MISC. CASES U/S-5 11525) O 23 68 91| O 55 78 133 11483
4 EXE. MISC.APPLICATION o] O 0 0 of O 0 0 0 0
5 LEAVE TO APPEAL TO S.C. 11 O 0 0 of 0 0 0 0 1
6 CIVIL TRANS. APPLICATION 3401 O 1 18 19] O 0 13 i3 346
TOTAL (F) 17291 0] 29| 152 181 0] 91 138] 229 17243
TOTAL (E+F) 90495| o] 147| 1528| 1675] 0| 502| 649] 1151 91019
TOTAL (C+D+E+F) 118684| 0| 197| 2298] 2495| 0| 550| 1326| 1876] 119303
GRAND TOTAL (ATOF) 337486| 0| 470| 6651| 7121] 0]1389] 4975| 6364] 338243
Dt. : 13-01-2022 11:32
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